FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MOUNTAIN MEADOW
HOLIDAYS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Mountain Meadow Holidays Private
Limited
2. Date of incorporation of corporate debtor 21 December, 1993
3. Authority under which corporate debtor is | ROC-Delhi
incorporated / registered
4. Corporate Identity No. / Limited Liability | CIN: U74899DL1993PTC056571
Identification No. of corporate debtor
5. Address of the registered office and principal | Registered office: House No.-196, Deepali
office (if any) of corporate debtor Enclave, Pitampura, Delhi West Delhi DL
110034 IN
6. Insolvency commencement date in respect of | 30" November, 2023
corporate debtor
7. Estimated date of closure of insolvency | 28" May, 2024 (180" day from the date of
resolution process Commencement of Insolvency Resolution
Process)
8. Name and registration number of the insolvency | Name: Umesh Gupta
professional acting as interim resolution
professional Regd. No.: IBBI/IPA-001/1P-P00848/2017-
2018/11431
9. Address and e-mail of the interim resolution | Address: Ground Floor ,221-A/19, Onkar Nagar
professional, as registered with the Board B, Tri Nagar, North West, National Capital
Territory of Delhi ,110035
Email: - umesh@vamindia.in
10. | Address and e-mail to be wused for | Immaculate Resolution Professionals Private
correspondence with the interim resolution | Limited, Unit No. 112, First Floor, Tower-A,
professional Spazedge Commercial Complex, Sector-47,
Sohna Road, Gurgaon-122018
Email Id: ibc.mountainmeadows@gmail.com
11. | Last date for submission of claims 14" December, 2023
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and (a) Web link: -

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/home/downloads
(b) NA

Notice is hereby given that the National Company Law Tribunal, Bench-Il, New Delhi has
ordered the commencement of a corporate insolvency resolution process of the Mountain
Meadow Holidays Private Limited on 30" November, 2023.



mailto:umesh@vamindia.in
mailto:ibc.mountainmeadows@gmail.com
https://ibbi.gov.in/home/downloads

The creditors of Mountain Meadow Holidays Private Limited, are hereby called upon to
submit their claims with proof on or before 14" December, 2023 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

.

Umesh Gupta

Interim Resolution Professional

For M/s Mountain Meadow Holidays Private Limited
Reg. No.: IBBI/IPA-001/1P-P00848/2017-

2018/11431

AFA Valid upto: 30.10.2024

Place: Delhi
Date: 2" December, 2023
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FE SUNDAY

olamandalam Investment and Finance Lompany Limite

v
Cl‘lola Corporate Office: " CHOLA CREST " C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate,
- Guindy, Chennai - 00032, India. Branch Office: 1st & 2nd Floor, Plot No.g, Main Pusa Road,
Enter  better iife | parol Bagh, Mew Delhi - 110 005 Contact Mo: Mr., Viney Kumar Gautam, Mob.No. 8287233717

PUBLIC NOTICE

It is hereby informed to 1. OM. PRAKASH 2. BRI MOHAN SHARMA 3. SARASWATI DEVI @ SARASWTI
DEVI 4.RUBBI OM PRAKASH @ RUBBI 5.M/SUNIQUE ERAPROMOTORS PVTLTD :- Loan Account
XOHEDHEDD000954407 ) that Cholamandalam Investment And Finance Company Limited has taken physical
possession of its secured asset bearing Property. "Built up Property bearing Mo. RZ-744 /A in Gali No. 18-D,
area measuring 70 sq. yds, out of Khasra No. 95/17 /2, Situated in revenue estate of Village Palam
Known as Sadh Nagar, Palam, New Delhi which is bounded as under East- Gali 10'ft wide West-
Other's Property North- Other's Property South- Road 16' ft wide.

“ That the physical possession of above stated property was taken on 10-10-2023 vide sac-14 SARFAESI order
passed by CMM (Concemed) under Section 14 of Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002., That Since the date of possession various opportunities have been
already given to you to remove the movable articles from the aforesaid property. However, you have failed to take
steps to remove the movable articles from the said premises. 50 concerned is hereby informed to remove it and
contact to branch with in Seven days from the published of this notice failing which we shall dispose of the
belongings as unidentified and undaimed property without any further notice.

Place: Delhi/NCR Date : 02-12-2023 5d/- Authorised Officer Cholamandalam Investment and Finance Company Limited

HUHIVAH S-MALLFIMAH[E BANK SECOND FLOOR, GMTT BUILDING

D-7 SECTOR 3 NOIDA UP 201301

POSSESSION NOTICE (for Immovable property) [Rule 8(1)]

Whereas, The undersignad, being the Autharisad Officar of Lijjivan Small Financa Bank Ltd., under the Sacuritization & Raconstruction
of Financial Assets & Enforcemnent of Securty Interest Act, 2002 & in exercise of powers conferred under section 13(12) read with rule 3
of the Sacurity Interast {Enforcemeant) Rules. 2002 issuad demand notice to borrower’ Guaranior on the dates mentionad heraunder;
calling upon the Borrowens) ! (Guarantoris) to repay the amount mentioned in the respective demand notice within 80 days of the date of
the nobiea. The Borrower Co-BarrowerMortgagor having faded to repay the amaount, notice is hereby given 1o the BorrowerMartgagor,
Co- BomowernMorinagor, Co-Bomower and the public in general that the undersigned has taken SYMBOLIC POSSESSION of the
property described harein below in exercise of powers conferred on him under sub-section (4) of section 13 of the sasd Act read with rule
d of the Security Inierest Enforcement ules, 2002, on the dates mentioned against each account.

The Borower!Mortgagor's, Co-borrowerMorigagor’s and Co-borrower's attention is invited to provisions of sub-section (8) of section
13 of tha Act, in respact of time available, o redeam the secured assals

The Borrower/Mortgagor, Co-Bomowar/Mortgagor and Co-Borrower in: particular and tie public in general is hereby cautionad not o
deal with the property and any dealings with the property will be subject to the charge of Wjjivan Small Finance Bank Ltd. for an amount
of for the amouwnt{s), mentioned herein below besides interest and other charges / expensas against each account,

Mame of address of Borrower! Description of the Date of Demand Motice and | Amount &s per
Co-Borrower/Mortgagor Immovable property Date of possession demand notice

e hetter  INDIA SHELTER FINANCE CORPORATION LTD.
Regd: Office:- Plot-15,6th Floor, Sec—d4, Institutional Area, Gurugram, Hanyana-1 22002

Branch Office ;shop Mo. 59, First Floor, Lajpat Magar, Gt Road, Mext To Pnb Bank, Panipat- 132103,

Branch Office (ULN. Tower , 2nd Floor | 18-ec RBoad, Near Upcl Office, Survey Chowk |, Debradun-243001

POSSESSION NOTICE FOR IMMOVABLE PROPERTY

‘Whanaas, The Undersigned Beirg Tha Authornised Ofices OF Tha india Shaller Firance And Corporation Lid, Urder The Sacuritisation And Reconslruction Of
Firancial Aszasts And Enfoncemenl (security] Inbenest AcL2002 And In Exercisa O Pawar Confarnad Undee Secticn 13012} Raad Wih Rule 3 0f The Sacunty
Intares! {enforcement) Rules 2002 issusd & Damand Motice On Tha Date Naled Against The Account &s Mentioned Harainaflar, Calling Upon Thea Bormowar
And Alsa Tha Owiner Of Tha Property'sunety To Repay Tha Amount Within G0 Days Fram The Daba Cf Thea Said Nalica. Wharaas The Owner OF Tha Property
And The Othar Having Failed To Repay The Amound, Modcs |5 Hereby Given To The Under Moted Bormowers And The Pubic In Genaral Thad The Undersignad
Has Taken Symbolic Possession Of The Propartyias Described Harain Balow In Exerciza OF Tha Powers Conferrad On Himibar Undar Saction 13[4 ) Of The
Said Act Raad With Rules 8 & 9 0f Tha Said Rules On The Dales Mentionad Against Each Account. Now, Tha Barrceser In Padicular And The Pubiic In Ganeral
Is Herebry Cautioned Mot Ta Deal With The Propertyiies Ard Any Dasling With The Propariyies Wil Be Subgect To The Charge Of India Shelter Finance
Corparation Lid ForAndmount Mantioned &s Below &nd Inberest Thesean, Costs, Eic.

Description O The Charged [ Morigoged
Praperty [ All The Port & Parcel 0f The
Property Consisting OF )

All Fiece And Parcel Of Property Bearing
Transfer Deed Mo, 1510 Dated 08192017
comprizing In Khewat Moo 63, having an
area of 120 sy yards, situstad al Barsat,
Gharanda, Panipal . BOUMDARY:- East-
Hause of Rajesh, Waesl- House of Balraj,

Marth- Farm. Soulh- Resd

DATE OF
STMBDLIC
POSSESSION

5 . Nome 08 The Borrower [ Guarmnle
Mol (owner Of The Fropery] & Loan Account
Hismber

1. | MrJ Mrs. Sonia Wio BEhupinder and Mr. Mrs.
Bhupinder Sio RAm Kumar Residing At
Gharounds Road, Bargal 42 Mear Gurunank
Schoal, Kamal Haryana-132114 Alsc At:-
Prapesty Lamprsing House being Khawal RO
61, Situated Af Barsal Gharondz Panipai
132103 Haryara LOAN ACCOUNT KO,
LAYICLLONS00000503061 ]

5 | Mr.! Mrs. Sunita Raghav And Mr.) Mra. Guddi
Devl Resident At- 5 Lans Mz 1 Monal Enclave
Miear Durga Mata Mandir Defiradun Littrakhiand
248001 Uttarakhand Akso AF- Khasra Mo 2185
Chha Mauza- Mehwwala Mah Distt- Debradun
Uttrakhand 248001 243001 Uttarakhand
LOAMACCOUNTNO.

HLEECHLONS0000D 5053492

Date Of Demond Motice,
Amsownd Due As On

Dabe OF Demand Notics
Demand Motiee Dated 20,07 2023Rs
T1208046 ~ | Rupess Seven Lakh
Twelye Thowsand Hine Hundred Eighty
Paiza Farty Six Only ) as of 17.07.2023
Togathar With Inlerest From 18,07 2023
And Ofer Changas And Cost Till Tha
Cratee OF The Paymaen

28.11.2021

All Fiece And Parcel OF AI The Pleca And
Parcal Of Property Comprising OF A
Fraahaold Rasidential Plat Qul OF Khasra
Ra, 2183 Chba, Khala Na, 106, Having an
Area OF 1127 5q, Feets, Or 135 Sq, Yands,
Or 104,74 Sq. Meters, SSusted Ab Vilege
Mahuwata, Pargana Kerdriyadun, Tehsil &
Cestt Debradun, WMarakhand, Boundarny-
st Property OF Another Person West: 25
Ft Raad Morth: Proparty OF Ancther Pearson
South: Proparty Of Smé. Neelam

Demand Notice Dated 19.08.2023

Rs, 1EGSE48- (Rupess Sixteen Lakh
Sixty Five Thousand Six Hundred Forty
Eigit Cinly) a5 of 10.08.2023 Togedher
With Inberesi From 11.08.2023 And
Othar Charges And Cost Til The Data
LI Tz Py el

28.11.2023

1. Mr. Shobha Balai 5/0 Ramsukh Balai, Baramda| Allthat piece & parcel of land | Date of Demand Notice: 04,10.2021| Rs.

Ke Pase, Kaisans, Bhitwara, Rajasthan- 311401 |and building, of the residential | Date of possession: 30.11.2023 | 4 12 224/
Mob: BEQOZENIGAS. Also At House No.122|plot area admeasuring 720 Sq. Feef, Situated at Village- Kalsans, | &5 on
Brahmano Ka Mohalla, Kalsans, Bhilwara|Gram Panchayat- Khedliya, Panchayat Samiti Banera, District-| 03.10.2021
Rajasthan-311401, Mob: 8890380163, 2. Mrs|Bhilwara-Rajasthan, which is bounded as under Boundaries.- and inferest
Ganga Devi W/O Shobha Balai, Houss MNo.122, East: Heera Sio Narayan Balai, West:- Road, North: Udai Lal 3o therac.
Brahmano Ka Mohalla, Kalsans, Bhilwara |RamsukhBalai. South: Uda Sio Mula Balai

Fajasthan-311401, Mob: 3350380163, In LnanAwuuntNu-ﬂﬂEi"J?‘DUUﬂﬂﬂ?ﬁ

1. Mr. Radheshyam Gadri S/o Magaii Lal alias Mangni | Allthat Parté Parcel | Date of Demand Notice: 24.08.2023
Ram Gadr, Village Jhadi Kheda Tehsil Rashrmi, Sihana, | of Residential property | Date of possession: 30.11.2023
Chittorgarh, Rajasthan-312208, 2. Mrs. Durga Bai Wio | admeasuring 1131.5 3q. FL. Patta No. 009, situated at
Magali Lal alias Mangni Ram Gadei, Village Jhadi Kheda | Village Jhadi Khada, Gram Panchayat, Sihana Panchayat
Tahsil Rashmi, Sihana, Chittorgarh, Rajasthan-312206, | Samiti Rashmi, Distt. Chittorgarh, Rajasthan which is
Also At House no. 213, Jhadi Kheda Tehsil Rashmi, | bounded as follows: Boundaries: East: Public Way, West:
Sihana, Chittorgarh, Rajasthan-312206, In Loan | Land of self, Norh: Houss of Shankar Lal, South: House of
Account Mo, 2288210040000044 Banshi Lal

Rs. 3,23,031/-
50N
18.08.2023
and interest
thereon.

1. Mr. Shakti Singh Solanki 5o Bhwani Singh Solanki, | Allthat piece and parcel | | Date of Demand Notice: 29.03.2023 | g,
Sanganer Colony, Adarsh Nagar, Gall No. 09, Bhwara, | of land and building, | Date of possession: 30.11.2023 | g 0g,894.90/-

Rajasthan - 311001, 2. Bhavani Singh Sic Nahar Singh | of the Property, House o, 15400, Mehru Vinar (Tilak Nagar) | a5 an
Sanganer Colony, Adarsh Nagar, Gali No. 09, Bndwara, | Yojna Bhilwara, Tehsil & District Rajasthan, which is bounded | 20.03.2023
Rajasthan - 311001, Alzo At - Kodiya Reeth, Bhiwara, and inferest

as follows: Boundaries: East Road, West : House no.
Rajasthan - 311603, 3. Roshan Kanwar W/c Bhawani | 19543, North: House no, 13401, South - House no. 157333 thereon,

IIF 'I - I'Ie-zsnll
Advertisementto-bepublished in the
newspapper for Conversion of Public

Company into a Private Company
Before the Regional Director, Ministry of
Corporate Affairs, Northern Region,
New Delhi
In the matter of the Section 14 of the Companies
Act, 2013 and Rule 41 of the Companies
(Incorporation) Rules, 2014
AND

BHANOT COMSTRUCTION & HOUSING LTD.
Regd Dffce: 390-311, Blunct Comer-1, Pamposh
Enchve, Grester Kalssh -1Mew Dol -110048
CN-LASOTDLISTEPLCO08294, PrO11-26212120

NOTICE OF ANNUAL GENERAL MEETING

Mofice is hereby ghen that the 46" Asnual
Gewral  Mestng  "AGMT)  of  BHANOT
CONSTRUCTION & HOUSING LTD. [The
Cornpany”) will be held ai 11 AM. on
Saturday, 30" day of December, 2023 at
Tivoli Royal Gowrt, D-185, Okhla Industrial
Area, Phase - 1, New Delfw - 110020,
Lompany has sent PMotice of AGM and Somual
Report for the Fimancial Year 2022-2023 on
Mondsy Decombar 047, 2023 through courier
to the registered members az on date. Cut-off
date for woting by poll ai the werase of the
meeting shall be on Fridsy December 277,
2023, Persons who heve accroed shares and
hecame members of the Compary after despatch
of atorementioned
Motice and who are elglde members as on the
cul-off date may aso wele al the meeing.
The register of members and share transber
regeter shall remain cosed from December 28°,
2023 to Jammry 017, 2024. Omeres may be
gmaied 1o bhanotgroup2@gmal.com o asked
For Bhamot Construction & Housing Ltd

In the matter of
ULTIMATE INVESTOFIN LIMITED
(CIN: U65933DL1991PLC266069)
having its Registered Office at 804,

NIRMAL TOWER, 26 BARAKHAMBA ROAD,

CONNAUGHT PLACE, NEW DELHI-110001
........ Applican
NOTICE is hereby given to the General Publi
that the company is intending to make a
application to the Central Government unde
section 14 of the Companies Act, 2013 rea
with aforesaid rules and is desirous o
Converting itself into a Private Limite
company in terms of the special resolutio
passed at the Extra Ordinary General Meetin
held on 25t November, 2023 to enable th

company to give effect for such conversion.
Any person whose interest is likely to b

affected by the proposed change / status
the company, may deliver or cause to b
delivered or send by registered post of hi
objections supported by an affidavit stating th

nature of his / her interest and grounds

&d/4 | opposition to the Regional Director, Norther
Pra_q'eb.r _ Region, Ministry of Corporate Affairs, B-
Managing [irector] | Wing, 2nd Floor, Pt. Deendayal Antyoday

2023 DIN: 0003241 Bhawan, CGO Complex, New Delhi-11000

within Fourteen days from the date o

Date- Decomber 02~
Flace: New Delw

publication of this notice with a copy to th
applicant company at its Registered Offic
address mentioned below :-

804, NIRMAL TOWER, 26 BARAKHAMBA
ROAD, CONNAUGHT PLACE,
NEW DELHI-110001

For & on behalf of

ULTIMATE INVESTOFIN LIMITEL

Sd/t

VIPIN KUMAR MITTAL

Date : 02.12.2023 (Dlrector
Place : New Delhi DIN : 05136673

Singh, Sanganer Colony, Adarsh Magar, Gali No. 09, Bhilwara, Raasthan - 311001, In Loan Account No. 2288210050000007

Date: 03-12-2023 Place: Rajasthan Autharised Officer

FOR ANY QUERY PLEASE CONTACT Me. Rohul & Ajoy Chhabra (491 8053077288/ +91 95413 85413)
Plzce: Panipat | Uttarakhand Date: 03.11.2023

(AUTHORIZED OFFICER)
INDIA SHELTER FINANCE CORPORATION LTD

AUCTION SALE NC

CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE SECURED ASSETS UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH
PROVISO TO RULE 8 (5) AND (6) READ WITH RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.

Limited (herernaﬁer referred to as EARC/Assrgnee ) actrng in its capacrty as trustee of EARC TRUST SC- 477 mentioned cIearIy in column provrded
Pursuant to the said assignment, EARC stepped into the shoes of the Assignor and exercises its rights as the secured creditor. That EARC, in its capac-
ity as secured creditor, had taken possession of the below mentioned immovable secured assets under 13(4) of SARFAESI Act and Rules there under.
Notice of 15 days is hereby given to the public in general and in particular to the Borrower, Co-Borrower, Legal heirs and Guarantor (s) that the below
described immovable secured assets mortgaged in favor of the Secured Creditor, the physical possession of which has been taken by the Authorized|
Officer (AQ) of Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis, for recovery of the amounts men-
tioned herein below due to EARC together with further interest and other expenses/costs thereon deducted for any money received by EARC from|
Borrower and Guarantor. The Reserve Price and the Earnest Money Deposit are mentioned below for the property. It is hereby recalled/withdrawn any ear-
lier Auction Notice from immediate effect and this notice shall be considered.
DETAILS OF SECURED ASSET PUT FOR AUCTION:

5| LoamAccount Name Of Borrower Trust ame an _RE'S'eWé Earnest Money] L_Jate & T Typeof
Nol N And Loan | Co-Borrower / Name Branch, Account Due As On Price (In | Deposit (Emd)| Time Of | Possesq
Code No. Guarantor Number & IFSC Codg ~ 30.11.2023 Rs) | InRs Auction ion
o EARC-TRUST- ¥22,50,000/ X 2,25,000/-

LOAN Pandian | SC-477- Piramal  ICICI BANK LTD, (Rupees | (Rupees Two| 20.12.2023
1 ACCOUNT Raian And Caplta_l & NARIMAN POINT, g Twenty Two| Lacs Twenty AT Physical

- NO. ] Housing ([000405135291) | 42,90,739.75/- | Lacs Fifty Five 12:30 PM

1400004790 |  Saranya | Finance Limited IFSC ICIC0000004 Thousand | Thousand | 4
(“Assignor”) Only) Only)

DETAILS OF MORTGAGED PROPERTY: BUIId-Up Freehold Property bearing northern Side/ Right Stde (White entering the buitding) Unfta

First Floor, bearing' Private no-101, being the part of Freehold property bearing Municipal No. 54, on land area measuring 100 sq.,yds. (83.61
Sq. mtrs., Approx.) Comprised in Khasra No.121, Khatoni No. 31/48, situated at Amritpuri-A, in revenue state of Village Garhi Jaria Maria
Delhi state Delhi, regularized colony/Property now known as MCD No. 54, FF, Amritpuri-A, East of Kailash, New Delhi-110065.

P HINDUJA HOUSING FINANCE LIMITED

Corporate Office: 27-A, Developed industrial Estate, Guindy, Chenmai-600032

"
=
LU
FEDLIEIEG FIR&RCPR

Bramch office: 2nd Flear, SC0-19, Sector -28, Saraswati Vihar, 5l
Chakkerpur, (Near MG, Road Metro Station) Gue

POSSESSION NOTICE (FOR IMMOVABLE FHUFERTY]
Whereas, the undersigned being the authorized officer of the Hinduja Housing Finance
Lid. under the Sacurilization and Recansiruction of Financial assats and Enforcement of
sacurity Interest (Act), 2002 (At 54 of 2002) and in exercise of powers conferred under
section 134 12) read with rule 3 of the security interest (Enforcement) Rules, 2002 ssued a
Demand Molice dated 05-09-2020 calfing upon ihe borrower'guarantor Mis.
MEENAKSHI YADAY (Borrower) & Mr. NARENDER PAL YADAV(Co-Borrower)
{Laan no. HRINCHIGURH/ADD0000348 & HR/NCHIGURH/ADDODD002) o repay the
amourd mentioned in the nofics being Rs, 59,54 442/- + interest & Other expenses from
31-8-2020 within &0 days from the date of the said notice
The Borrower / Guarantors having failed to rapay the amount, notice is heraby given to the
Borrower [ Guarantors and the |:qu:|I|r: in general that the undersigned has taken Physical
possession of the properly described herein below in exercise of powers conferred on
hamiher under Sub Sec. (4) of Section 13 of the said Act read with rule 8 & 9 of the Security
Interest Enforcement Rules, 2002 anthis 28th day of November 2023,
The Borrower | Guarantors in particular and the public in general is hereby cautionad nol
to deal with said Proparty and any dealings with the Property will be subjact to the charge
of the Hinduja Housing Finance Ltd. for an amount of Rs. 59 54,442 + interest &
Other expenses from 31-8-2020.
[The borrower's attention is invited to provisions of sub-section (8) of sechion 13 of the Act,
in respect of me avadable, o redeem the secured assals,|

DESCRIPTION OF THE PROPERTY

All that piece and parcel of property bearing no. 100, Area measuring 2 Biswa, 7.5
biswani, out of Khewat/Khata no. 161/203-204, Khasra no. 92(0-6), 52{0-5), 331 (1-T-
0} kita no. 03, Land area measuring 1 Bigha, 18 biswa, 00 Biswani fo the extent of
1116 share which 00 Bigha, 02 Biswas, 2.75 Biswani situated in the Revenue state of
village Chakkarpur, Tehsil and District Gurgoan Haryana.

Dated ; 28-11-2023,
Place : Gurgaon

Authorised Officer,
HINDUJA HOUSING FINANCE LIMITED

| | uctl

All'Demand Drarts (DD) shall be drawn In tavor of Trust name as mentioned above and payable at Viumbpal.

Last Date of Submission of EMD Received 1 day prior to the date of auction*

Place tor Submission of Bids

At Retall Central Otice, Mumbal (mentioned below)

Contact No. 18002666540

1
2
K]
4| Place of Auction (Web Site for Auction) | E-Auction {https:/Tauction.edelweissarc.in)
]
0

Date & Time of Inspection of the Property| As per prior appointment

For detailed terms and conditions of the sale, please refer to the link provided in EARC’s website i.e., https://auction.edelweissarc.in

Place: Delhi
Date: 03.12.2023

Sd/- Authorized Officer
For Edelweiss Asset Reconstruction Company Limited

() HINDUJA HOUSING FINANCE LIMITED

I Floor, SC0-19, Saraswali Wihar, Shoppeng Compiex Chakkerpur, (Kear M.G. Road Metro Station] Gungaan Hargana -132001

SYMBOLIC POSSESSION NOTICE
Whereas the undersigned being the Authorized Officer of the HINDUJA HOUSING FINANCE LIMITED under Securitization and
Feconstruction of Financial Azsets and Enforcement of Security Interest Act, 2002 (Mo, 3 of 2002) and in exercize of powers conferred
under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand nolice was issued on the
dates mentioned against each acoount and stated hereinafter calling upon the borrower [hereinafter the borrower and quarantors are
collectively referrad 1o as the ‘the Barrowers”) to repay the amount within 60 days from the date of receipt of said natice,
The bormowers having failed o repay the amount, notice is hereby given ko the bormowers and the public in general that the undersigned
has 1aken possession of the property described harein below in exarcise of powers conferred on him under sub- seclion 4 of section 13 of
Act read with rule & of the Securty Interest Enforcement Rules, 2002 on this the dates mentioned against each acoount
The borrower/'guarantor in paricular and the pubbc in general is heraby cautioned not to deal with the property and any dealings with the
property will be subject tothe charge of the HINDUJA HOUSING FINANCE LIMITED for an amount and future interest a the contrachual
rate on the aforesaid amount legether with incidental expanses, costs, charges, ate. theraon
The borrower's attention is imated 1o provisions of sub-section (B) of section 13 of the Ack, in respect of ime availabée, 1o redeem the
secured assets.
Sr. Name of Borrowers! Demand Notice Date Amount .
No. Guarantors ‘Date of Possession | Outstanding DTN -of M Gvabls Propetyy
1 Application No. 11-07-2023 | ¥ 30,99,162/- | Plot Bearing No 24 B Area Mesuring 32 Sq. Yards.
HRNCHIGURH/AMMO000TAS - as on 11-07-2023 | Qut Of Total Land Area Measuring 100 Sq Yards
Mr. Ravi Babani & Parvati Devi, | 29-11-2023 | o0 cet | Out Of Khasra No 15/14 Situated In The Revenue
both at; House Mo, T-179 Ground | SYMBOLIC therean Estate Of Village Matiala Defhi, Colony Known As
Floor Shukar Bazar Uitam Magar Srichand Park D - Block Uttam Magar Mew Delhi -
Mear Gopal Dairy New Delhi - 110059, Bounded 2s: East - Road 20 Ft Wide, Wesl -
110050 Oiher's Property, Norh - Other's Property, South -
Road 20 FL Wide
2 Application No. 31-12-2022 | 7 29,06,755/- |Entire 3rd Floor With Roof Rights Built Up On
HRMCH/GURHA0GH004.22 as on 29-12-2022 | Property Mo -282 Area Measuring 60 Sq. Meter
HRmMCHGURH00o00s40 | 29-11-2023 | 0 S st | Situated At Sec-19 Block-B, Dwarka New Delhi
Mr. Pradeep Paliwal & Rajni| SYMBOLIC thereon
Paliwal, both at: Pt No 282 3rd
Floor, Block-B, Sector-19 Dwarka
Mew Dealhi-110075
3 Application Mo. 11-07-2023 | ¥ 23,54, 434/- | Built Up First Floor Without Roef fterrace Rights
HRMNCH!GURHADIODO0ESS - 32 on 11-07-2023 | Area Measuring 40 Sq. Yds. Le. 33.444 5q. Mirs,, A
Mr. Mohd Farhan Khan &| 29-11-2023 %0 Coo o™ Part of Property Plot No B-1411, Out of Khasra No.
Shabnag Shak, both at: Block-1 | SYMBOLIC therean B2/7, Situated In The Area of Village Palam Delhi
37A. Firet Floor, Abdul Faizal State Dwlhi Colony Known as Mahavir Enclave
Enclave, Jamiya Magar, Dehi, New Delhi - 110045, Along With The Proportunate
India-110025 Share of The Land Under The Said Property, With
Commaon Stair Case, Entrance And Passage From
Ground Fleor To Upper Flogr and One Bike Parking
O Stikt Floor., Bounded as: East - Road 10 Ft, Wesi -
(dher's Property, Mosth - Ciher's Property, South -
Ciher's Property
4 Application Mo. 11-07-2023 | ¥ 22,02,245/- |Built Up 3rd Floor (back Side) With Roof Rights
HRNCH'GURH/ANION01058 a& on 11-07-2021 | Built Up On Property Bearing Plot No 12-A Area
Mr. Mainejar Jaiswal & Mamta, | 29-11-2023 | ™0t o ™ [ Measuring 40 Sq. Yds. fout of Total Land 100 Sq
both at RZ-37 Gali No-3a ard | SYMBOLIC therson Yds.) Out of Khasra No 417 Situated at Village
Floor, Raj Magas, Part-2 Palam Mawada Delhi 3tate Delhi Colony Known As Mohan
Colony Part-1. South West Delhi Garden L-Extn. Part-ll, Uttam Magar Mew Delhi -
India-110077 110059 With One Commen Bike Parking Space at
GJF, Bounded as: East - Road 8 Ft, West - Porion of
Picd, North- Plot Mo 12, South - Piot Mo 11
Dated : 01-12-2023, Place : Gurgaon Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

) HINDUJA HOUSING FINANCE LIMITED
B T 418, 4th Floor, Pearl Omaxe Tower-2, Netaji Subhash Place, Pitampura Delhi 110034
POSSESSION NOTICE
Whereaz the undersigned being the Authorzad Officer of the HINDUJA HOUSING FINAMNCE LIMITED under Securitization and
Reconsiruction of Financial Assels and Enforcement of Sacurily Inlerest Aot 2002 (Mo 3 of 20021 and in exercise of powars conferrad
under section 13{12) read with Rule 3 of the Securty Interest (Enforcement) Rules, 2002 ssued & demand nofice was issued on the
dates menfioned against each account and stated hereinafier calling upon the borrower (hereinafter the bormower and guarantors are
collectivaly refarmed to as the “the Bosrowars” | 1o rapay the amount within 60 days frorm the date of receipt of said notica.
The borrowers having failed to repey the amount, nofics is hereby given to the bomowers and the public i general that the undersigned
has taken possession of the property described herein below in exerdize of powers conferred on him under sub-section 4 of section 13 of
Actread with rule 8 of the Security InMerest Enforcement Rules, 2002 on this the dates mentioned against each account.
The borrowier/guarantor in particular and the public i general is hereby cautioned not o deal with the property and any dealings with the
property will be subject 1o the charge of tha HINDUJA HOUSING FINANCE LIMITED for an armount and fulure interast at the contractual
rate-on the aforesaid amount fogether with mcidental expensas, costs, charges, elc, therson,
The borrower's atiention is invited to provisions of sub-section (8} of =ection 13 of the Act, in regpect of time available. to redeem the
sacurad assals.
ar. Mame of Borrowers/ Demand Kotice Dafe Amount ;
Nao, Guarantors Date of Possession | Outstanding Details of Immavable Property
1 Application No. 1 3 I}? 2{]23 T Plot No. 28-A11 and 28-A area measuring 53 sq.
i DLDELDLHIAMOG015T 23_11 2{.23 Eﬂ,1?.353|" yards [i.l_,‘.'. 44.31 sq. rlletEr:l Out u'f khasra no
rs. Kiran & Mr. Dinesh Kumar, both a5 on 3416, situated at wvillage Mangli Sakrawati
ak: 453, Rana G Enclave, Nanglai Deon, SYMBOLIC 11-07-2023 | Situated in colony known as Rana Ji Enclave,
Majafgarh Road, Mear Khan Chowl, plus interest Majafgarh, New Delhi-110043, Boundad as: East
Dedhi= 110043 thoreon - Qther's Plot, West - Gali 8 FL Wide, North - Road
20 FL wide, South - Other'z Plot
2 Application No. 13-07-2023 T Built up First Floor (Back RHS) without
DLDLSDLSANN0000DES 28-11-2023 | 19.47,314/- RoofiTerrace Rights, Built om portion of
Mr. Rajinder Prasad & Mrs, Pushpa 28 On property bearing no 17, with proportionate area
Devl, both at; A-77, Deepak Vihar, Gali SYMBOLIC 14-07-2023 measuring 50 sg. yards (l.e. 41.81 sq. meters),
Mo, 4 Vikas Magar, Uttam Magar, Dedh - phus interest Dut of total area 250 sq. yards, Out of khasra no
110055 harson 79110, village Hastsal, Nawada Extension, Near
Roop Vihar, Om Vihar, Phase -V, Uttam Nagar,
Mew Delhi = 110059, Bounded as: East - Property
no. 18, West - Portion of Property, North - Porfion of
Proparty, South - Road 15 Feat
3 Application No. 13-07-2023 4 Built up upper ground floor RH.5. without roof/
DUDELDLHIANO001 325 28-11-2023 | 19,29,951/. | tervace rights, area measuring 52.5 sq. yards,
Mr, Rhythm Sachdeva & Mrs. Poonam 3% On Qut of built up proepriy bearing no. 43, Out of
Sachdeva, both at: New T - Block- 79, |  SYMBOLIC | -2 | Khasra no. 43124, situated in the area of village
Shukkar Bazar, Verma Property, Ultam plus interest Hastsal in the colony Mehan Garden in block -
Magar, Dalhi = 110059 PPALREELS L1, presently known as L-1A, Block Uttam
Magar, New Delhi - 190058, Bounded &3: East -
Gali, West - Road 18 FL Wide. Morh-Cihers
Property, South - PlotNo, 42
4 Application No. 17-07-2023 g Property bearing plot no. 302-B, area
DLDELDLHIAMIOI00435 28-11-2023 | 15.90,836/- | measuring 100 sq. yards, Out of khasra no.
DLDELDLHIANOISTS 38 on 146721, Situated in the revenue estate of village
Mr. Sushil Kumar Verma, Mrs, Neel| SYMBOLIC 12-07-2023 | Nawada, abadi known as Vipin Garden, Kakrola
Bipirna & Mr. Sarju Saran Verma, All ak: phus interest Mara, New Dealhi., Bounded as: East - Road, Wast
House no. 302 B, Vipin Garden, Ultam Hirain - Lane, Morth - Plot no, 302-4, South - Plol no. 302-
Magar, Mear Kakrola Mor, Mohan o
Garden, Dalhi— 110058
5 Application Mo, 13-07-2023 4 Buitt up 3rd floor, bearing private unit no TF -
DLDLEDLEATNODDDNAE 28-11-2023 18,76,357/- 301, with roofterrace rights, Built on property
Mr. Ashu & Mrs. Jyoti, both at: 38 On bearing no. 30 & 31 (Unit A), Area measuring 50
Maharani Enclawve, Hasfal Gao, Som SYMBOLIC 11-07-2023 g0. yards (e 41.81 Sg. Meters), Out of total area
Bajar Road, Landmark Baby Model plus Interest 200 sq. yards, Out of Khasra no. 56/31, Village
School, Gali No. T, Uttam Nagar, MNew thacacn Hastsal, Maharani Enclave, Vikas Nagar, Block -
Doathi - 110039 B, Uttam Nagar, Mew Delhi - 110058, Boundsd as:
Easf - Foad 25 Ft, West - Piot no. 43, Norh -
Property no. 23, South - Road15Fi.
B Application Me, 11-07-2023 T Upper Ground Floor, area measuring 60 Sq.
DLMTGMTGMNIADIN00151 | Yards, without Roof and Terrace Rights, cut of
Mr. Indranl Bhattachary & Mrs. 28-11-2023 EE’E: ::E“ESI Property bearing no. H-2/81A, Khasra no. 79/23,
Chandrani Bhattacherjes, both at: H SYMBOLIC 11-07-2023 situated in the area of village Palam, in the abadi
481 Upper Ground Floor, Mahawir hus interast of Mahawir Enclave, New Delhi 110045, Bounded
Enclave, Bengali Colony, Palam Villags, P fhararn 85 East - Rioad, Wesi - Other's Property, Morth -
Dethd, Indig- 110045 Dther's Properiy, South - Nala
T Application Na. 11-07-2023 4 Pvt. Flat No. TF-302, 3rd Floor, without roof
CLDLS/DLSARND000116 | rights, built up on pertion of property Ne. 1 8 2,
Mr. Decpak Sharma & Mrs. Hema 28-11-2023 24"35:&9” Tower D, area measuring 55 sq. yards, (La.,
Sharma, both at: Resi-Plol Mo, 32 SYMBOLIC 11-07-2023 45,98 square mitrs.) out of total area measuring
Ground Floor Gali No. 21, Phasse 1, Om Fu.s il‘T!ElES-t 220 square yards, out of khasra No. 6520,
Vihar, Backside of Aryan School, Uttam P i Hastsal, Pratap Enclave, Mohan Garden, Uttam
Nagar, New Deihi-110059 Magar, New Delhi-110059, Bounded as: East -
Road 15 Feet, West - Privata Mo, TF - 303, Morth -
Road 12 Faal, South - Privata Mo, TF - 301
g Application Mo. 11-07-2023 4 ResidentialVacant Plot Mo. 13, Block-C, area
DLMTGMATNG AN0001 43 7 3[1_11 '2&23 57.91.533/- measuring 11250 5q. Meters, situated at
DLUMTGMTNGIADDOG00387T : as on Sector-53, Noida, Disti. Gautam Buddha Nagar,
Mr. Shreepal Singh & Mrs. Geeta, both [ SYMBOLIC | "200 .. | U.P, Bounded as: East- Road 12.00 meters wide,
af: C-13. Sector-53, Gautam Buddha plus interest West- C-20, Morth - C-14, South- 0412
Magar, Moida, Uttar Pradesh-201301 fherson
a Application No. 17-07-2023 % Residential Flat No. UG -03, on Upper ground
DLDELDLHIAMA002ZS FTE . | fleor without roof rights, in Block A, area
Mr, Amit Kumar & Mrs, Gudiya Amit 30-11-2023 15’13::5“1 8 measuring 85.55 Sq. yards, L.e 71.52 sg. mirs.
Kumar, beth at; House Mo. 293 Sector - SYMBOLIC 12.07-2023 Out of khasra mo. 13, siluated at Anmol
2, Chiranjeev Vihar, Ghazabad. UP. Mt | ‘IE asi Residency in the village Girdharpur Sunarsi,
201004 PIUS IMErESE | pargana & Tehsil Dadri, District Gautam Budh
Were Magar, UP., Bounded as: East - (iher's Pliod, West -
Building Block B, North - Fasta 25 Feef, South -
Siairs
10 Application No. 17-07-2023 4 Residential Flat no F 2, First Floor, MG, (Back
DLDELDWNDVAQOOODDEA T 30-11-2023 | 14.76,506/- Side) without terrace right, super covered area
Mrs. Sunita & Mr. Manoj Kumar, both - 45 sq. meter on Plot no. 174, Part of khasra no
at: H. No. 133, Block-12, Daksnin Pun, | SYMBOLIC | 000 | 1527, BalajiEncalve, Hadbast Village, Rasespur
Extanzion Dr. Ambadkar Magar, Dedhi = plus interest Pargana Dasna, Tehsil and District Ghaziabad,
110062 e Boundad as: , East - Plol no. 175, Wesl - Plof no,
173, North - Other's Properly, Soulh - Flatno, F-1
11 Application Mo, 13-07-2023 4 Residential House/Villa No. 21, Block - C, Part -
DURJPRJPCIADDINN0158 10-11-2023 | 19.22,939/- | 2, Krishna Enclave, Khasra no. 486, area
Mr. Vikas Khanna & Mrs. Asha Khanna, Ik on measuring 60 =q. yards (Le 5016 sq. meters)
both at: B-35, Shekher Aparbmenis, SYMBOLIC $1-07-2023 Village - Sunpura Sohanpur, Pargana Tehsil -
Mayur vikar, Extensien, Delhi — 110089 his interast Dadri, District- Gautam Budh Magar, UP,
P Mhacis o Eounded as; Easl - House no, 28, West - Road 18
fi. wide, Morth - Fliod no 20 South - Other's Piod
Dated : 01-12-2023, Place : Delhi Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

"IMPORTANT™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verifty its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

financi“. ep. .in

New Delhi

Form No. 3 [Ses Regulation-15 (1) (a)]/16({3)]
DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 2) 15t Floor SC0 33-34-35 Sector-
17 A, Chandigarh{Additional Space alletted on 3rd & 4ih Floor Also)
Summons under sub-section(4) of section 19 of the Act, read with sub-rule (24) of rule 5 of

the Debt Recovery Tribunal [Procedure) Rules, 1943,
Case No.: DABTTIZ023 Exh.No.: 18778

HOFC BANK VS Shri Balaji Building Material Supplier
Ta, {1) Shri Balaji Bailding Malerial Supplier Shr Balaj Buiding Materail Supplier {Bormower}
Throwgh It Proprietor Sha Shey Sundar Tigaon Road Farlpur Seclor T8 Faridabad Haryana -
121006, Faridabad, Haryana
[ 2 ) 3hiv Sundar Son OF Sh Bhagwat Singh 53 Dhatir Mear Govt Girl SrSec School Dhafic 37
Fahwal, Haryana
Akso Al Prithla Dudhola Road Near Micro Compant Village Prithla Patwal, Haryana
[ 3 ) Harender Singh Son OfSh Bhagat Singh 4.3 Dhatie 37 Palwal , Haryana
Alzn Al Dudhola Road Teh Prithla Pabwal, Haryana

SUMMONS

WheraAs, DABTTIZ023 was listzd befare Honble Presiding Officer'Registraron 05082023,
'.I".'I'rereas 1h'5 '-ir_'n ki TFIIIIJI'H| i5 pleased I Essue summons! rofice on t"re sz Applicabion undes
[application al:ng -'.-rlhn:::mesr:d documans el anrcmd; In ac-::rdar.-:e with sul:n ee:uum,-i,-nf
section 19 of the Act, you the defendants are direcled as under == (i) to show cause within thirty
days of the service of summan as o why refief prayed for should nat be granted, (i} fo discloss
parficudars of prapedies ar assels alher than propertias and assats spacdied by the apphcant
undar serial numbes 38 of the onginad applicaton; (i) you are restrained from sealing with o
disposing of secured assels or such ather assels and properies disclesed under serizl number
aA, of the ariginal application, perding hearing and disposal of the epplication for sttachment of
praperies; (e} you shall nod transher by way of sale, kBasa ar otharwise, excepd in the ondinary
course of his buginess any of the assels over which securiy Infenast i created and’ o other,
assets and properties specified or disdosed under sarial number 34 of the oeginal application
withouwt the prior approval of the Tribuna!, (v vou shall be liable to account for the sale procesds
redlised by s’ of sacured assels or olher assels and propsries in the ordinary course of
busmass and deposil such sala proceeds in the accounl mamntained with the bank or financial
inslitutions holding security interest over such assets. You are also deected to file the written
statement with & copy thereof fumished to the appficant and to appear before Registrar on
DEAZ2023 at 10:30 AM, fziling which the application shall be heard and decided in your
gbsence. Givenunder my hand and the seal of this Tribunal on this date ; 16/08/2021,

Signature of the Officer Authorised to Isswe summaons

FUBLIC AMMOUNCEMENT
(Urdder Regulabion & of the Inschvency and Bankruptey Board of india (Insolvency Resolution
Process for Comporate Persans) Regulations, 2016)
FOR THE ATTEMTION OF THE CREDITORS OF MOUNTAIN MEADOW HOLIDAYS PRIVATE LIMITED
RELEVANT PARTICULARS

Huunhrn"lle;aduw W Holidays Private Limited
1% Decamber, 1993

ROC-Delhi

Mama of corporale debior

Dats of incorporafion of corparate debbor
Aulhirly under whech corparate dedtar 15
imsarpanabed | regesbensd

4, |Corporaie Kentty Mo, ¢ Limsted Liability
ldentification Me. of corporate sabior
Address of the registared office and
principal affice (# any) of comporate debtar
G | Inschwancy cormmencamant daba in respecl
of comporale dabbor

7. |Estimated date of clesure of Insalency
res0lubon DrocRss

T
Bak | Pud | o=t

CIN: U74B930L 1995PTCOGEST

(%3]

Registered office: House No-186, Deepali
Enclave, Fitampura, Deli, West Dalhi- 110034 BN

" November, 2023

28" May, 2024 (150" day fom the date of
Commencement ol Insolvency  Resaluton
Procass)

Mame and regsiration number of the | Mame: Umesh Gupta

insatvency professional acting as mterim Regs hio

resalution professions IBBINPA-001/IP-P00B48/201T-2018/11431

4. | Address and e-mail of the ntenim resciution | Address: Ground Flopr, 221-A/159, Onkar Nagar
prafessional, a5 registered with the Board  |B. Tri Magar, MNoeth \Wesl, National Cegils
Tesritcey of Delhi-110035

Ernall;- umeshdvamindiain

Immaculate  Resoluion Prafessicnals Privale
Limited, Unit Mo, 12, First Floar  Tower-A
Spazedge Commercial Complex, Sector-47
Sohna Road, Guergaon-122014

Emaif Id: |I;-|:~ 'r.nmranmr-amws@gﬂ'an Com

11, | Last dale for submission of daims 14" Dacember, 2023

12, | Claszes of credilors, I any, under cacse | NA
(b} of sub-gaclion (64) of sechon 1,

=

10. | Address and  e-mail o be used for
comespondence with the infeim resciulion
professional

astarlaned by the intenm  rascidlicn
pralessianal
13, |Mames of Inscivency  Professionals | bA

idemified b act  as  Authorsed

Regresantative of credhas In 3 oass

{ Thrae ames for sach class)

14, | (a) Refevant Farms and

(k] Dedails of auhoized representatives
ang avalalle at

Mofica i hereliy given that the Matiaral Company Law Tribung!, Bench-l1, New Delhi has arderad

the commencement of & coporate insolvency resolution process of the Mountain Meadow

Holidays Private Limited an 30" November, 2021

The creditars of Mountain Meadow Helidays Private Limited, are hereby caled upan to submit

L claims with prood an o belone 147 December, 2023 fo the inferim resolulion professional at the

eddress mentioned against eniry No. 10,

The financial creditors shat submit their claims with proof by elecironic means only. &l cdher

credilors may swbmit the claims wilh proal in parson, by post or by elactronic means.

Submission of false or miskeading proofs of clzéim shall altract penalties,

(a) Wed link- hitps:\ibbi gov inhome downlcads
() M4

Umesh Gupla

Interim Resolution Professional

For M's Mountain Meadow Haolidays Private Limited
Reg. No.: IBEBITPA-001/1P-POIE4E20 T-20181M11431
AFS Valld uplo: 30,90.2024

Place: Dehi
Date; 2™ December, 2023
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: 0124-2384243 -9 : i0b2367@iob.in | SMEEHTH IS : I0BA0002367
(ufifyre IV)
weal gal (A T 8g)
[faw s(1)]

STaIfeh,

foitar snfeai o gfcsforerzor we gafmior qen gfasfa fed gerd siffrm,
2002 & ded 3T MeREN % & Sifipd WK 89 % A9 Td
gAfmio e gfiyfa feq (yada) f=w, 2002 o 7w 3 % @iy ufsq gm
13(12) % 84 Usd VKA % ITERT H  SHwaR |
FHSIERI/AehRarsi/ M ot ifeerst e, I3 U9 WM Mg, WM He)-
71, SAieh-T, YH dd, faga g€, Heei-48, TeMa-122001 (FSieR), 4t
THYR g9 WA TH, HbW HeR-852, WeRY -17, TSMa-122001
(Suehehdl/MReR), At iR fg g 1% fie, 9 H.-850/27, el Her-
10, HEAGY &M, BRAM-122001 (Seehshal/MRe) | Fa # feafad
27.07.2023 T M %.17,17,288.00 (FTIA TAE ARG T TR of Al TG
) T Il i [ G ey R W e A T W<H, 9N S
T I A1 I I i F 60 & & iR GATAE A W wwd
8T 27.07.2023 <l AT a1 ST 1 off |

(1) FSER & AW & YAYTAHE H A WA & HRU TAERI

SRR R (v

(afRfRRre 1v)
ool FaaT (e wufy & foe) [(@reer 8(1)]

W%ﬁooz & %m q‘;&%

) form, 2002 ?ﬁﬁwszﬁwatﬂ%ﬁww(m)zﬁa%ﬁ
memmgﬁ%ﬁzg.omozsaﬁwwmw

far T SuREalell wudadiell STReRl siFd e e gl 5 sikaere
S AGM FeR—71H—T, 9o dd, ga dce, Hacs—48, T[STd—122001
(SuRed) &I Aifcd # IfoaRaa AR 29.07.2023 & JFTAR . 32,39,939.90
(@ g AT FOIR A Y SAree Y R T« I AE) iR ayel
31 I T Afdeds -1 R ARG 1ol Ud 2y, Yoob AMfQ BT I3 Alled
@ wftT | 60 faA1 @& iR A BRA BT BET 2|

HgcT 31 IYFNT ARG - 2367 T 26,
ST PARUS Padar dace-31, ggonad, sRamm-122011,
TYe: 0124-2384243 $3ct: iob2367@jiob.in, MSUHUARAT  @ws: IOBA0002367

ﬁa’a

hHesTl Y AT B

YIRS <Tehmn 7

FSIGRI/SHAE! SR S Sl gfaa o smar ® for sreiewae A
i faml & fm 8 & Wy ufed wfvm sifufam =) arr 13(4) & dgaq
IW UeT At o UM § Tet e aftiq Wi W 30 FeeR, 2023

(2) FSIERI 1 fa99 9 | T8 UM 1 TERT 99 & 91y SeHawR @
B B M o R M o e e G s | e s o o A Rl
%.17,17,288.00 (¥TUY TE ARG W€ TR T Wt AR A1) T FAIEHT
e S I IY TR A, | AT ST B o6 9G9=1d I bl fafer qeh
YA, afg g & Rl TerR % fore sfree sieRdS S % gNR @
feror= €1 | sheett @9 1 fafsr 9 &I 3. 17,70,907.00/- (F9F TWIE A
T ESR Al W I A1) A Al de ey a1 W S T Wy,

(3) gl SRaEl A oM % fau Iucey wHI-dmr % uRdey A

P forar |

IR db & IR & el 81T

(1) SURGAl gRT S AR oM # v |, YRS /TR iR
ST $T YagaT Aifed fear simar 8 & sweiewey 7 9w e &
w8 @ w1 ufed S ARSI @ aRT 13(4) B dBd SW e Bl
TE RRAT BT AT HRd gY -1 aftfd HafRy TR 30 TR 2023 BT Heall

faely ®U & SURGARI 3R H ST B Sh AURT & AT AT TEl
PRI B g & Ol ¥ R HuRT & A1y I W T R W
(%. 32,39,939.90 (< AT SATGIN FOIR Al I ST $UU iR s
P 7)) iR dfaeed R R @ R gl & IgER 3y, At
Aifed SN B @ d1e fBU TU gTITaE B Hel B Bl geRI, $f$ET

Deoll o Bl TRIG BT T A B, 2544,85590 (=T g diareis
TR M0 W TAU T SR T 4 W) @ AR e & [y 9@

Higerds ) W AfIRD o1 AR AV, Yo Afe <TATI & |

Serehehdi Tl <hT A ST <Rl €T 13 <1 SULRT (8) it TR eepee foman (3) SURGAl BT A URNT FURT BT YA ¥G SUCRl WHI B Fae H,
S 2 AT BT IRT 13 B IU-GRT (8) B WL &I AR MHa fhar
ST 2
LI ] 'C 0
T wfawfa e faerwr u ' WM W Tl AT SR ST
3 SMeel- 1203606953 <l 5, T @1 aPra Tfcrferdt T fqaxor
| TR~ 14830/12157/882 3N 14832/12157/882 H, T T TR AR | o S o1 oo wem 21,1 ooto) §
wwiae,mﬁm%%ﬁm,aﬁ%ﬁw ST I B | 100/ 12249 R areifer 12 e 1 ARES § /A
dHe: HWelld gel o1 UlEm-wiie IW-wur foe e areft IS, MI—HIEH], BIA— Hof, TedeT—<are,
THeIRAT Tl A0S A wuRy &1 | Rren—wum, sRaror|
Trze i fR-210 @t 7, qerep | WIS T UhR
afa st sfaer, St AR i S s fie % A o T /el
o Uf¥ed: 3 BH Bed
] SRENESIVAI]]
%n;ﬁ:ﬁw 2/8 R w i
: ; oy sl e e @ 2
qg: 4 faae sl 1= Hufd, ufem: wgeh R ST IR e % 1.18 /aiz)j: g |I
IR SIS et . 84.00 < B fama gou 95,02,80000 ¥ |
qﬁ'{iﬁaﬁ RN G C7EL0) ) . gl RUIe, fald 06.10.2023 & 3R,
[EREEIEER oA BT FE farfien 28.11.2020 q&Ie® Sid ddeced, §IAM e &R IR
edich RAle & 3FER fobar |
T 30.11.2023 T/~ SR IR | | feamen: 30.11.2023 geaT |- 3itaga Araerer,
WM ;TN Hicecl creis oo | T : ggeng e siraeedior o

ML 8,
HOUSIMG FiMARMCE

e13fdior wrgeid fosferes

418, I oW, T SR -2, SRl g o, S e 110034

HERHCFLI LA
HOHUIS MG FIRARNCE
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